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[T &. 1/3D]
AT 54, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th January, 2025

S.0. 333(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 3481(E) Dated:14/08/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of (Widening/2 Laning, etc.) Maintenance, management and operation of NH-
144A in the stretch of land from Km 30.053 to Km 49.150 (Akhnoor to Poonch Road) Section-1 in the district of
JAMMU in the state of JAMMU & KASHMIR (UT).

And whereas the substance of the said notification has been published in “Daily Excelsior” and ** Amar
Ujala both dated 12 Sep 2024 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby

declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-144A in the stretch of
land from Km 30.053 to Km 49.150 (Akhnoor to Poonch Road) Section-1 in the district of JAMMU in the state of
JAMMU & KASHMIR (UT).

State: JAMMU & KASHMIR District: JAMMU
SI. No. (|Survey/Plot|| Type of Land Nature of Land Areal Name of Land
Number (in Hectares) Owner/Interested Person
1 2 3 4 5 6

Taluk: Chowki chaura

Village: Chowki

1 125 Private Non irrigated 0.0044965(|RATTAN SINGH, CHANCHAL
SINGH, BALDEV SINGH,
DARSHAN SINGH SON OF IN
EQUAL 28 SHARE, PUSHPA
DEVI DAUGHTER OF GOGI IN
1 SHARE WHOLE OUT OF 29
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SHARE
125

126

Private

Non irrigated

0.0275411

VAKIL SINGH GIAN SINGH
SON OF KALI SINGH 1 2
SHARE RATTAN SINGH
CHANCHAL SINGH BALDEV
SINGH DARSHAN SINGH SON
OF IN EQUAL 28 SHARE
PUSHPA DEVI DAUGHTER OF
GOGI IN 1 SHARE WHOLE
OUT OF 29 SHARE OUT OF 1 2
SHARE

126

130

Private

Non irrigated

0.0030913

RATTAN SINGH, CHANCHAL
SINGH, BALDEV SINGH,
DARSHAN SINGH SON OF IN
EQUAL 28 SHARE, PUSHPA
DEVI DAUGHTER OF GOGI IN
1 SHARE WHOLE OUT OF 29
SHARE

130

131

Private

Non irrigated

0.0337238

VAKIL SINGH SON OF KALI
SINGH 1/2 SHARE RATTAN
SINGH, CHANCHAL SINGH,
BALDEV SINGH. DARSHAN
SINGH SON OF IN EQUAL 28
SHARE, PUSHPA DEVI
DAUGHTER OF GOGI IN 1
SHARE WHOLE OUT OF 29
SHARE OUT OF 1/2 SHARE
131

132

Private

Non irrigated

0.0548012

VAKIL SINGH GIAN SINGH
SON OF KALI SINGH 1 2
SHARE RATTAN SINGH
CHANCHAL SINGH BALDEV
SINGH DARSHAN SINGH SON
OF IN EQUAL 28 SHARE
PUSHPA DEVI DAUGHTER OF
GOGI IN 1 SHARE WHOLE
OUT OF 29 SHARE OUT OF 12
SHARE

132

133

Private

Non irrigated

0.0705389

VAKIL SINGH GIAN SINGH
SON OF KALI SINGH 1 2
SHARE RATTAN SINGH
CHANCHAL SINGH, BALDEV
SINGH DARSHAN SINGH SON
OF IN EQUAL 28 SHARE
PUSHPA DEVI DAUGHTER OF
GOGI IN 1 SHARE WHOLE
OUT OF 29 SHARE OUT OF 1 2
SHARE

133

401/98

Private

Non irrigated

0.0036534

RATTAN SINGH, CHANCHAL
SINGH, BALDEV SINGH,
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DARSHAN SINGH SON OF IN
EQUAL 28 SHARE, PUSHPA
DEVI DAUGHTER OF GOGI IN
1 SHARE WHOLE OUT OF 29
SHARE

401/98

407/47

Private

Non irrigated

0.0101171

CHAN SINGH, SHAMSHER
SINGH SON OF IN EQUAL 10
SHARE, KANTA DEVI
DAUGHTER OF BASANTU 1
SHARE, SHUBAM SON OF
REETU, PALAVI DAUGHTER
OF, VEENA DEVI DAUGHTER
OF BASNTU IN EQUAL
SHARE 1 SHARE OUT OF 1/2
KASHMIR SINGH, BALVIR
SINGH SON OF IN EQUAL 12
SHARE

407/47

410/48

Private

Non Irrigated

0.0118033

CHARAN SINGH SURINDER
SINGH SON OF IN EQUAL 14
SHARE SHARDA DEVI
KANTA DEVI VEENA DEVI
DAUGHTER OF KRISHNA
KUMARI WINDOW OF
KAMAL SINGH IN EQUAL 4
SHARE WHOLE OUT OF 18
SHARE

410/48

10

415/49

Private

Non irrigated

0.0109602

BALDEV SINGH SON OF
GOGI SINGH
415/49

11

418/50

Private

Non irrigated

0.0255739

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

418/50

12

420/54

Private

Non irrigated

0.0115223

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

420/54

13

423/56

Private

Non irrigated

0.0050586

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
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DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

423/56

14

426/57

Private

Non irrigated

0.0011241

CHARAN SINGH SURINDER
SINGH SON OF IN EQUAL 14
SHARE SHARDA DEVI
KANTA DEVI VEENA DEVI
DAUGHTER OF KRISHNA
KUMARI WINDOW OF
KAMAL SINGH IN EQUAL 4
SHARE WHOLE OUT OF 18
SHARE

CHOWKI

15

427/96

Private

Non irrigated

0.008993

KASHMIR SINGH, BALVIR
SINGH SON OF IN EQUAL 12
SHARE, NARESH BALA,
MADHU BALA DAUGHTER
OF SHIVU IN EQUAL 2 SHARE
WHOLE OUT OF 14 SHARE
427/96

16

430/77

Private

Non irrigated

0.0160188

GIAN SINGH SON OF KALI
SINGH
430/77

17

439/91

Private

Non irrigated

0.0067448

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

439/91

18

441/92

Private

Non irrigated

0.0106792

DEEP SINGH, RAJINDER
SINGH SON OF IN EQUAL 16
SHARE, SANTOSH KUMARI,
SUNITA DEVI, ANJU DEVI,
DAUGHTER OF CHAMAIL
SINGH IN EQUAL SHARE 3
SHARE, ASHUTI DAUGHTER
OF NIRMAL KUMARI,
DAUGHTER OF CHAMAIL
SINGH 1 SHARE WHOLE OUT
OF 20 SHARE

441/92

19

44494

Private

Non irrigated

0.0106792

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

444/94
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20

445/95

Private

Non irrigated

0.017705

DEEP SINGH SON OF
CHAMAIL SINGH
445/95

21

449/97

Private

Non irrigated

0.0042155

KASHMIR SINGH, BALVIR
SINGH SON OF IN EQUAL 12
SHARE, NARESH BALA,
MADHU BALA DAUGHTER
OF SHIVU IN EQUAL 2 SHARE
WHOLE OUT OF 14 SHARE
449/97

22

453/105

Private

Non irrigated

0.0233256

GIAN SINGH SON OF KALI
SINGH
453/105

23

458/127

Private

Non irrigated

0.0123654

CHAIN SINGH, SHAMSHER
SINGH SON OF IN EQUAL 10
SHARE, KANTA DEVI
DAUGHTER OF BASANTU 1
SHARE, SHUBAM SON OF
REETU, PALAVI , VEENA
DEVI DAUGHTER OF
BASNTU IN EQUAL SHARE 1
SHARE OUT OF 1/2 KASHMIR
SINGH, BALVIR SINGH SON
OF IN EQUAL 12 SHARE,
NARESH BALA, MADHU
BALA DAUGHTER OF SHIVU
IN EQUAL SHARE 2 SHARE
OUT OF 1/2 SHARE

458/127

24

459/127

Private

Non irrigated

0.0129275

SHATTU SON OF ISHRU 1 2
VIJAY KUMAR SON OF
SAPNA KUMARI ANJU BALA
DAUGHTER OF BIMLA DEVI
WINDOW OF PREM CHAND
IN EQUAL HALF SHARE
HALF

459/127

25

459/129

Private

Non irrigated

0.0598597

GIAN SINGH SON OF KALI
SINGH
459/129

26

478/382
Min

Private

Non irrigated

0.0004215

KEWAL KRISHAN SON OF
TARA CHAND
478/382 Min

27

478/382
Min

Private

Non irrigated

0.0050586

PREM CHAND SON OF KAKA
RAM
478/382 Min

28

478/382
Min

Private

Non irrigated

0.0337238

MUKESH KUMAR VED
KUMAR SON OF MANISHA
SHARMA DAUGHTER OF
VEERO DEVI WINDOW OF
SHAM LAL IN EQUAL SHARE
1 SHARE PARAKASHO
DAUGHTER OF BALAK RAM
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1 SHARE WHOLE OUT OF 2
SHARE
478/382 Min

29

478/382
Min

Private

Non irrigated

0.0056206

KEWAL KUMAR SON OF
BANSI LAL
478/382 Min

30

480/59

Private

Non irrigated

0.0162998

CHARAN SINGH SURINDER
SINGH SON OF IN EQUAL 14
SHARE SHARDA DEVI
KANTA DEVI VEENA DEVI
DAUGHTER OF KRISHNA
KUMARI WINDOW OF
KAMAL SINGH IN EQUAL 4
SHARE WHOLE OUT OF 18
SHARE

480/59

31

482/181/1

Private

Non irrigated

0.0910543

VAKIL SINGH, GIAN SINGH
SON OF KALI SINGH 1 2
SHARE RATTAN SINGH
CHANCHAL SINGH BALDEV
SINGH DARSHAN SINGH SON
OF IN EQUAL 28 SHARE
PUSHPA DEVI DAUGHTER OF
GOGI IN 1 SHARE OUT OF 29
SHARE OUT OF 1 2 SHARE
WHOLE OUT OF 09 MARLAS
RASH PAUL SINGH SON OF 7
SHARE SHAKUNTALA DEVI
SUMAN DEVI AMBO DEVI
KIRNA DEVI SAPNA KUMARI
DAUGHTER OF DEEWANU IN
EQUAL SHARE 5 SHARE OUT
OF 12 SHARE OUT OF 12
SHARE DEEP SINGH
RAJINDER SINGH SON OF IN
EQUAL 16 SHARE SANTOSH
KUMARI SUNITA DEVI ANJU
DEVI DAUGHTER OF
CHAMIL SINGH IN EQUAL
SHARE 3 SHARE ASHUTI
DAUGHTER OF NIRMAL
KUMARI DAUGHTER OF
CHAMIL SINGH 1 SHARE
OUT OF 20 SHARE WHOLE
OUT OF 9 MARLAS CHARAN
SINGH SURINDER SINGH
SON OF IN EQUAL 14 SHARE
SHARDA DEVI KANTA DEVI
VEENA DEVI DAUGHTER OF
KAMAL SINGH IN EQUAL 3
SHARE OUT OF 17 SHARE
OUT OF 3 SHARE KESRI DEVI
WINDOW OF ROHLU 1
SHARE WHOLE OUT OF 9
MARLAS CHAIN SINGH
SHAMSHER SINGH SON OF

IN EQUAL 10 SHARE KANTA
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DEVI DAUGHTER OF
BASANTU 1 SHARE SHUBAM
SON OF REETU PALAVI
DAUGHTER OF VEENA DEVI
DAUGHTER OF BASNTU IN
EQUAL SHARE 1 SHARE OUT
OF 12 KASHMIR SINGH
BALVIR SINGH SON OF IN
EQUAL 12 SHARE NARESH
BALA MADHU BALA
DAUGHTER OF SHIVU IN
EQUAL SHARE 2 SHARE OUT
OF 14 SHAREOUT OF 12
SHARE WHOLE OUT OF 9
MARLAS

482/181/1

32

51

Private

Non irrigated

0.0033724

SARKAR/DEEP SINGH AND
ORS SON OF DEEWANU
51

33

52

Private

Non irrigated

0.0011241

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

52

34

53

Private

Non irrigated

0.0028103

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

53

35

55

Private

Non irrigated

0.0044965

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

55

36

76

Private

Non irrigated

0.0112413

GIAN SINGH SON OF KALI
SINGH
76

37

78

Private

Non irrigated

0.0044965

SHATTU SON OF ISHRU 1 2
VIJAY KUMAR SON OF
SAPNA KUMARI ANJU BALA
DAUGHTER OF BIMLA DEVI
WINDOW OF PREM CHAND




16

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

IN EQUAL HALF SHARE
78

38

79

Private

Non irrigated

0.0241687

KASHMIR SINGH, BALVIR
SINGH SON OF IN EQUAL 12
SHARE, NARESH BALA,
MADHU BALA DAUGHTER
OF SHIVU IN EQUAL SHARE 2
SHARE OUT OF 14 SHARE

79

39

80

Private

Non irrigated

0.0044965

RAJINDER KUMAR SON OF
REKHA DEVI DAUGHTER OF
THORU IN EQUAL SHARE

80

40

81

Private

Non irrigated

0.008993

RAJINDER KUMAR SON OF
REKHA DEVI DAUGHTER OF
THORU IN EQUAL SHARE

81

41

82

Private

Non irrigated

0.0008431

RAJINDER KUMAR SON OF
REKHA DEVI DAUGHTER OF
THORU IN EQUAL SHARE

82

42

84

Private

Non irrigated

0.0059017

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

84

43

85

Private

Non irrigated

0.0050586

CHARAN SINGH SURINDER
SINGH SON OF IN EQUAL 14
SHARE SHARDA DEVI
KANTA DEVI VEENA DEVI
DAUGHTER OF KAMAL
SINGH IN EQUAL 3 SHARE
WHOLE OUT OF 18 SHARE
CHOWKI

44

90

Private

Non irrigated

0.0008431

RASH PAUL SINGH SON OF 7
SHARE, SHAKUNTALA DEVI,
SUMAN DEVI, AMBO DEVI,
KIRNA DEVI, SAPNA
KUMARI DAUGHTER OF
DEEWANU IN EQUAL SHARE
5 SHARE WHOLE OUT OF 12
SHARE

90

Total

0.6875438

[F.No1/3D]
ABHAY JAIN, Director
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